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Central Government buildings in major ing out the repairs and details there-
cities

4581. SHRI VIJAYKUMAR N. PA
TH.: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) what is the number of Central 
Government Buildings located in the 
major cities;

(b) the amount allotted for repair 
of these buildings for the last three 
years and the criteria for allotment of 
funds;

(c) whether the Government are 
aware of the fact that quite a large 
number of Central Government build
ings in ti>e states are in a utter state 
of disrepair and whether the authori
ties have sought more funds lor carry-

of; and

(d) what action has been taken by 
the Government for grant of more 
funds to carry out repairs/major re
pairs and on the proposals for cons* 
truction of new buildings/ extension 
of the existing buildings?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) and (b). Information is 
being collected and will be laid on 
the Table oi the S*bha.

(c) Instructions have been issued to
C.P.W.D. to do white-washing and 
color-washing every alternate years 
and painting of doors and windows 
every third year to keep buildings in 
proper shape.



wrm*n  Atutwr$ ^ < 13$

(d) During 1978-79 additional funds 
to the extent of R«. 65 lakhs have 
been provided over the revised esti
mates of 1977-78 for the repairs and 
special repairs of the residential/non - 
residential buildings.

As regards the new buildings the 
funds allocated are also being in
creased every year. For the General 
Pool accommodation Rs. 18 crores 
were provided in 1977-78 whereas dur
ing the current financial year Rs. 26 
crores havg been provided.

Restoration of Education in State List

4592. SHRIMATI PARVATHI 
KRISHNAN;

SHRI P. K. KODIYAN;

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether a meeting of the State
Education Ministers sponsored by West 
Bengal Government has made a strong 
plea for restoring education to the 
State List; and

<b) if so, who are the ministers who 
attended the conference and what is 
the Union Government’s reaction to 
the demand made thereon?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN
DER): (a) A conference of Education 
Ministers of States and Union Terri
tories was convened by the West Ben
gal Government on 27th July 1978 in 
Calcutta, The resolution adopted at 
the Conference indicates that while 
differing views prevailed, the consen
sus of the Conference was in favour 
of transfer of education to the State 
List.

(b) The Ministers of Education of 
Andhra Pradesh, Bihar, Haryana, 
Madhya Pradesh, Manipur, Punjab, 
Tamil Nadu, Tripura and West Ben
gal, including the Chief Minister of 
Meghalaya and the Development Com
missioner of Arunachal Pradesh at
tended ths Conference.

The Constitution <Forty-ftfth Am
endment) Bill, 1978 seeks, inter-alia 
to restore to Education the position 
as it obtained prior to the Constitu
tion (Forty-Second Amendment) Act, 
1976, and hence no further action Is 
called for.

Offices and Godowus of Central Board 
or Secondary Education

4593. SHRI RAMANAND TIWARY: 
Will the Minister of EDUCATION, SO
CIAL WELFARE AND CULTURE be 
pleased to state:

(a) whether the offices and godowns 
of the Central Board of Secondary 
Education are situated in the rented 
buildings;

(b) if so, the full details thereof, 
and the monthly and annual rent be
ing paid for each building separately:

(c) the total amount paid by Board 
so far as rent and whether Govern
ment have made available any plot for 
the Board for its own buildings:

(d) if so. the location, area and 
price thereof and the action taken or 
proposed to be taken by Government 
for the construction of Board\s own 
building especially in view of huge 
amount being paid as rent by Board; 
and

(e) the reasons for delay for not 
constructing Board's own building so 
far?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) Yes, Sir.

(b) A statement is attached.

(c) Rs. 17,73,000 from the year 
1962 to date.

A plot of Hand measuring about 
0.258 acre was allotted by the Land 
and Development Office in the Insti
tutional area Rouse Avenue oft 
9-7-1969, but possession of the land ha* 
not yet been given to the Board, by 
the Land and Development Office.




